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MA 1478/2002 e
0A 926,/2002.

Present ;- Shri B.S.Mainee, learned counsel through proxy
counsel Mrs.Meenu Mainee,counsel for the
applicants,

Shri Rajinder Khatter, learned counsel for the
respondents,

We have heard both the learned counsel in MA 1478/2002, ;
fad
MA 1478/2002 has been filed by the respondents seeking further !

extension of three months to implement the Tribunal's order dated
18.4,2002 in oA 926/2002)?21i2t,o§§osed by the learned proxy /
counsel for the applicants, .That MA is allowed,
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